
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUI{ACHAL PRADESH)

NO.HC.VII-21/2008/ Lf L7

To,

Shri Kaushik Kumar Sharma,
It. Registrar (Vigilance),
Gauhati High CouG
Guwahati.

Shri Gote Mega,
District & Sessions Judge,
West Siang District,
Aalo Sessions Division, Arunachal Pradesh r^4 x,.Dated Guwahati, , 2021

Sub:- Casual leave with station leave pemission.

Ref:- No. DSC/Aalo -3312019/191 Dated 31.05.2021.

Sir,

With reference to the above, I am directed to inform you that you have
been granted casual leave on 01.06.2021 and 02,06.2021 along with station leave
permission.

L{u
Memo NO.Hc,vII-21/2ooa/Z(Zr-lA. dated 4' L' l.ntL 1
Copy to:

1. The Registrar, Gauhati High CouG ltanagar Permanent Bench,

o \,\,

From :-

Yours faithtully,

8&l-

JT.REGISTRAR(VIGILA CE)

Arunachal Pradesh.

Z.V€erq<t Uunuger, Gauhati High Court.


